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BE,FORE THE NATIONAL GRBEN TRIBUNAL

WESTERN BENCH AT PUNE

o.A. NO. e3 OF 2023(WZ)

TALOJA INDUSTRI ES ASSOCIATION
...APPLICANT(s)

VERSUS

MOEF&CC & ORS.
...RESPONDENT(s)

MOST RESPECTFULLY SHOWETH:

I, Surender Gugloth, S/o Shri Shankar Gugloth, aged about 38 years, currently

working as Scientist 'E' at Ministry of Environment, Forest and Climate

Change (MoEF&CC), Regional Office (RO) Nagpur, do solemnly affirm and

declare as under:-

L That I am, the above named Deponent, authorized and well conversant

with the f'acts and circumstances ol the present case and thus competent

oFNoi
Y Flq Ma6. KH!

M.3. )
REC NO.63E6

to swear the prescnt Affldavit

(fi

OF

*

IN THE MATTER OF:

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF ENVIRONMENT.
FOREST & CLIMATE CHANGE i.e. RESPONDENT NO. l.

*
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2. It is submitted at the very outset that the Respondent No. I denies each

averment and/or submission made in the application which is contrary to

and inconsistent with the avernents made and facts stated in the present

reply. It is submitted that the nothing stated in the application may be

deemed to have been admitted by the Respondent No. I unless and until

the same is expressly admitted in the present reply.

3. That a short aflidavit is being filed by the answering Respondent at this

stage and craves leave and liberry to file a detailed Counter Affidavit to

the aforesaid application, as and when required.

4. The present application has been filed with the prayer that the

respondents Regulatory Authorities be directed to consider the

representation of the applicant dated 16.07.2022 and further direct the

respondents to bring change in discharge parameters industry-wise and

ensure compliance as prescribed under the Environment (Protection) Act,

1986.

5. That Hon'ble NGT vide its order dated 11.01.2024 directed this Ministry

to file detailed reply affidavit with regard to relaxation granted in the

level of Chemical Oxygen Demand (COD) limit as per the CETP Rules,

)

201 5.

I
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6. That in the exercise of the powers conferred by sections 6, 8, and 25 of

the Environment (Protection) Act, I 986, the Ministry of Environment

Forest and Climate Change vide Cazette Notification No. S.O. 4 (E)

dated 0.l.01.2016, notified the Common ElUuent 'l'reatment Plant (CETP)

Amendment Rules. 2015 to reduce the treatment cost oleffluent released

by group of Industries and easy monitoring. The copy of notification is

marked and annexcd as Annexure- l.

7. That. Common Elfluent Treatment Plant (CETP) Amendment Rules,

2015 specify the lbllowing conditions which are mentioned below -

a. As per 'B. Treated Effluent Quality Standards: Treated Ef'fluent

Quality Standarcls the Maximum permissible values in

milligram/litre lbr COD is 250 fbr discharge into inland surlace

water. on land for irrigation and into sea.

b. Discharge of treated effluent into sea shall be through proper

marinc or.rt.lirll. The existing shore discharges shall be convefted to

marine outl'alls. In cases where the marine outt-all provides a

minimum initial dilution of 150 times at the point of discharge and

a minimum dilution of 1500 times at a point 100 m away fiom

discharge point, then, the State Board may relax the Chemical

(}'.4r,"rtrY l.

Oxygen Demand (COD) limit: Provided that the maximum
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permissible value lbr Chemical Oxygen Dernand (COD) in trcated

clflucnt shall bc 500 milligrams/litre.

c. Maximum pcrmissible [iixed Dissolved Solids (FDS) contribution

by constituent units of a Common E,llluent Treatment l)lant

(CEl'P) shall bc 1000 milligrarl/litre. In cascs lvhere I;ixed

Dissolved Solids (FDS) conccntration in raw water used by thc

constituent unlts rs already high (i.e. it is more than ll00

milligram/litre) then the maximum permissible value for Fixed

Dissolved Solids (FDS) in trcated ctfluent shall be accordingly

modilled by the State Board.

d. In case of dischargc ol treated eff'luent on land lbr inigation. the

impact on soil and groundwatcr quality shalI be monitored twice a

year (pre- and post-monsoon) by Common Efl'luent Treatn'lent

Plants (CETP) management. For combined discharge of treated

efflucnt and servage on land lbr irrigation, the mixing ratio with

sewage shall be prescribed by State Board.

e. As per 'A. Inlet Quality Standards: For each Common Ellluent

'Ireatment Plant (CETP), the State Board will prescribe Inlet

Quality Standards fbr Gcneral Parameters, Ammonical- Nitrogen

and Heavy metals as per design of thc Common ts1l1uent Treatment

r
1

I
-,.

\\r

Plant (CE'l'I'}) and local needs & conditiorrs.
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8. 'Ihat in view of the albrementioned l'acts and circumstances, it is most

respectfully prayed that this Hon'ble Tribunal may graciously be pleased

to pass such other order and l'urther order(s) as this Hon'ble Tribunal may

deem frt and necessary in the interest ofjustice.

DEPONENT

\

VERIFICATION

Verilled at Nagpur on this day o1-February,2024 lhal the contents ol

the above alfidavit are true and correct to my knowledge and as per

ot'ficial records maintained in the routine course of business. No part of

the above affidavit is false and nothing material has been concealed there

tiom.
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vlk/kj.k 
EXTRAORDINARY 

Hkkx II—[k.M 3—mi&[k.M (ii) 
PART II—Section 3—Sub-section (ii) 

izkf/dkj ls izdkf'kr 
PUBLISHED BY AUTHORITY 

la-   4] ubZ fnYyh] 'kqØokj] tuojh 1] 2016@ikS"k 11] 1937   
No.  4] NEW DELHI,  FRIDAY,  JANUARY  1,  2016/ PAUSA 11 , 1937  पया�वरणपया�वरणपया�वरणपया�वरण,,,,    वन और जलवाय ुप�रवत�न म�ंालयवन और जलवाय ुप�रवत�न म�ंालयवन और जलवाय ुप�रवत�न म�ंालयवन और जलवाय ुप�रवत�न म�ंालय    अिधसचूनाअिधसचूनाअिधसचूनाअिधसचूना    नई �द� ली, 1 जनवरी, 2016 काकाकाका....आआआआ. . . . 4444((((अअअअ).).).).-------- के� �ीय सरकार, पया�वरण (संर�ण) अिधिनयम, 1986 (1986 का 29) क� धारा 6 और धारा 25 �ारा �द� त शि� तय  का �योग करत े#ए, पया�वरण (संर�ण) िनयम, 1986 का और संशोधन करने के िलए िन% निलिखत िनयम बनाती ह,ै अथा�त् :- 1111. . . . सिं�� तसिं�� तसिं�� तसिं�� त नाम और �ार� भ नाम और �ार� भ नाम और �ार� भ नाम और �ार� भ....————((((1) इन िनयम  का संि�+ त नाम (पया�वरण) संशोधन िनयम, 2015 ह ै।      (2) ये राजप- म. �काशन क� तारीख को �वृ� त ह गे । 2. पया�वरण (संर�ण) िनयम, 1986 क� अनसुूची 1 म.,- (क) 4म स5ं या 41 और उससे सबंंिधत �िवि9 टय  का लोप �कया जाएगा; (ख) 4म सं5 या 55 और उससे सबंिधत �िवि9 टय  के ; थान पर, िन% निलिखत 4म सं5 या और �िव9 टयां रखी जाएगंी:- �म �म �म �म स�ं यास�ं यास�ं यास�ं या    उ�ोगउ�ोगउ�ोगउ�ोग    पैरामीटरपैरामीटरपैरामीटरपैरामीटर    मानकमानकमानकमानक    (1) (2) (3) (4) “55.  सामा� य बिह:<ाव उपचार संयं- (सीईटीपी)   क. अंतग�म � वािलटी मानक �� येक सामा� य बिह:<ाव उपचार संयं- (सीईटीपी) के िलए, रा> य बोड� सामा� य बिह:<ाव उपचार संयं- (सीईटीपी) तथा ; थानीय आवA यकताB और दशाB क� अिभक� पना के अनसुार साधारण पैरामीटर, अमोिनयम - नाइDोजन और भारी धातुB के िलए अंतग�म � वािलटी मानक िविहत करेगा । 
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2       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART II—SEC. 3(ii)] 

 ख. उपचाEरत बिह:<ाव � वािलटी मानक    अिधकतम अनुFेय मान  (पीएच और तापमान के िसवाय िमलीGाम/लीटर म. )  अंतदHशीय भूपृ9 ठ-जल म.  Kसचाई के िलए भूिम पर समु� म. साधारण पैरामीटर    पीएच 6-9 6-9 6-9 जैव आ� सीजन मांग, बीओडी3, 270 स.टीGेड 30 100 100 रासायिनक आ� सीजन मांग (सीओडी) 250 250 250 कुल िनलंिबत ठोस पदाथ� (टीएसएस) 100 100 100 िनयत िवघEटत ठोस पदाथ� (एफडीएस) 2100 2100 एनएस* िविन द" टिविन द" टिविन द" टिविन द" ट    पैरामीटरपैरामीटरपैरामीटरपैरामीटर       तापमान,0 स.टीGेड पEरवेशी जल तापमान के ऊपर 5°स.टीGेड से अिधक नहN होगा 
पEरवेशी जल तापमान के ऊपर 5°स.टीGेड से अिधक नहN होगा 

पEरवेशी जल तापमान के ऊपर 5°स.टीGेड से अिधक नहN होगा तेल और Gीज 10 10 10 अमोिनयामय नाइDोजन 50 एनएस* 50 कुल जेलडेहल नाइDोजन (टीकेएन) 50 एनएस* 50 नाइDेट नाइDोजन 10 एनएस* 50 फा� फेट, पी के 	प म� 5 एनएस* एनएस* � लोराइड 1000 1000 एनएस* स� फेट एसओ4 के Pप म. 1000 1000 एनएस* Qलोराइड 2 2 15 स� फाइट, एस के Pप म. 2 2 5 फैनोिलक यौिगक िमRण 1 1 5 
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¹Hkkx IIµ[k.M 3 (ii)º Hkkjr dk jkti=k % vlk/kj.k 3 

 (सी6एच5ओएच) के Pप म. योग अविश9 ट � लोरीन 1 1 1 ज; त 5 15 15 लौहा 3 3 3 तांबा 3 3 3 ि-संयोजक 4ोिमयम 2 2 2 मैगनीज 2 एनएस* 2 िन�कल 3 एनएस* 3 आसHिनक 0.2 एनएस* 0.2 साइनाइड सीएन के Pप म. 0.2 एनएस* 0.2 वेनेिडयम 0.2 एनएस* 0.2 सीसा 0.1 एनएस* 0.1 ह�ै सावेल.ट 4ोिमयम 0.1 एनएस* 0.1 सेलेिनयम 0.05 एनएस* 0.05 कैडिमयम 0.05 एनएस* 0.05 पारा 0.01 एनएस* 0.01 जैव आमापन परी�ण उSोग िविनTद9 ट मानक  के अनुसार उSोग िविनTद9 ट मानक  के अनुसार उSोग िविनTद9 ट मानक  के अनुसार एनएस* िविनTद9 ट नहN ह ै Eट+ पण: 1.  समु� म. उपचाEरत बिह:<ाव का िन; सरण उिचत समु�ी मुहाने के माU यम से होगा । िवSमान अपतट िन; सरण समु�ी मुहाने म. संपEरवVतत �कया जाएगा । उन मामल  म. जहां िन; सरण के Kबद ुपर समु�ी मुहाना 150 गुणा � यनूतम आरंिभक तनकुरण का और िन; सारण Kबद ुसे 100 मीटर दरू �कसी Kबद ुपर 1500 गुणा � यूनतम तनुकरण का उपबंध करता ह ैवहां रा> य बोड� सीओडी सीमा म. छूट द ेसकेगा : परंतु उपचाEरत बिह:<ाव म. रासायिनक आ� सीजन मांग के िलए अिधकतम अनुFेय मान 500 िमिलGाम/लीटर से अिधक नहN होगा ।  2.  सामा� य बिह:<ाव उपचार संय-ं (सीईटीपी) क� संघटक यूिनट  �ारा अिधकतम अनुFेय योगदान िनयत िवघEटत ठोस पदाथ�( एफडीएस) 1000 िमली Gाम/लीटर होगा । उन मामल  म. जहां सघंटक यूिनट  �ारा �योग �कए गए कY चे पानी म. िनयत िवघEटत ठोस पदाथ� (एफडीएस) पहले से ही अिधक ह ै(अथा�त् यह 1100 िमली Gाम/लीटर से अिधक ह)ै वहां उपचाEरत बिह:<ाव म. िनयत िवघEटत ठोस पदाथ� (एफडीएस) के िलए अिधकतम अनुFेय मान रा> य बोड� �ारा तदनुसार उपांतEरत �कया जाएगा ।  3. Kसचाई के िलए भूिम पर उपचाEरत बिह:<ाव के िन; सारण क� दशा म., मृदा और भूजल � वािलटी पर समाघात सामा� य बिह:<ाव उपचार संय-ं (सीईटीपी) �बंध �ारा वष� म. दो बार (मानसून से पवू� और उसके पA चात्) मानीटर �कया जाएगा । Kसचाई के िलए भूिम पर उपचाEरत बिह:<ाव और मल जल के संयु� त िन; सारण के िलए, मलजल के साथ िमRण अनुपात रा> य बोड� �ारा िविहत �कया 
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4       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART II—SEC. 3(ii)] 

 जाएगा ।  4444.... से� टर िविनTद9 ट मानक  स ेचयिनत कुछ मह� वपूण� स�े टर  के िलए िविनTद9 ट पैरामीटर ।     स%े टस%े टस%े टस%े टरररर    िविविविविन द" टिन द" टिन द" टिन द" ट पैरामीटर पैरामीटर पैरामीटर पैरामीटर    टै� सटाइल जैव आपन परी�ण, कुल 4ोिमयम, स� फाइड, फैनोिलक यौिगक िमRण इलै� Dो+ ले\टग उSोग तेल और Gीज, अमोिनया, नाइDोजन, िन�कल, ह�ै सावेल.ट 4ोिमयम, कुल 4ोिमयम, ताबंा, ज; त, सीसा, लोहा, कैडिमयम, सायनाइड, Qलोराइड, स� फाइड, फा; फेट, स� फेट चम� शोधनशाला स� फाइड, कुल 4ोिमयम, तेल और Gीज, � लोराइड रंजक और रंजक इंटरिमिडएट तेल और Gीज, फैनोिलक यौिगक िमRण, कैडिमयम, तांबा, मैगनीज, सीसा, पारा,  िन�कल, ज; त, ह�ै सावेल.ट 4ोिमयम, कुल 4ोिमयम, जैव-आमापन परी�ण, � लोराइड, स� फेट  जैिवक रासायिनक िविनमा�ण उSोग तेल और Gीज, जवै-आमापन परी�ण, नाइDेट, आसHिनक, ह�ै सावले.ट 4ोिमयम, कुल 4ोिमयम, सीसा, साइनाइड, ज; त, पारा, ताबंा, िन�कल, फैनोिलक यौिगक िमRण, स� फाइड   भेषजी उSोग तेल और Gीज, जवै-आमापन परी�ण, पारा, आसHिनक, ह�ै सावले.ट 4ोिमयम, सीसा, साइनाइड, फैनोिलक यौिगक िमRण, स� फाइड, फा; फेट  [फा.सं. � य-ू15017/18/2014-सीपीड] � यू] डा. रािशद हसन, सलाहकार  �ट� प�ट� प�ट� प�ट� पणणणण:::: मूल िनयम भारत के राजप-, असाधारण, भाग II, खंड 3, उपखंड (i) म. का.आ. सं. 844(अ), तारीख  19 नवंबर, 1986 �ारा �कािशत �कए गए थे और त� पA चात उनम. िन% निलिखत अिधसूचनाB के �ारा संशोधन �कए गए : का.आ. सं. 433(अ), तारीख 18 अ�ैल, 1987; सा.का.िन. स.ं 176(अ), तारीख 2 अ�ैल, 1996; सा.का.िन.  सं. 97(अ), तारीख 18 फरवरी, 2009; सा.का.िन. स.ं 149(अ), तारीख 4 माच�, 2009; सा.का.िन. सं. 543(अ), तारीख 22 जुलाई, 2009; सा.का.िन. सं. 739(अ), तारीख 9 िसतबंर, 2010; सा.का.िन. सं. 809(अ), तारीख  4 अ� तबूर, 2010; सा.का.िन. सं. 215(अ), तारीख 15 माच�, 2011; सा.का.िन. सं. 221(अ), तारीख  18 माच�, 2011; सा.का.िन. सं. 354(अ), तारीख 2 मई, 2011; सा.का.िन. सं. 424(अ), तारीख 1 जून, 2011; 
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 सा.का.िन. सं. 446(अ), तारीख 13 जून, 2011; सा.का.िन. सं. 152(अ), तारीख 16 माच�, 2012; सा.का.िन.  सं. 266(अ), तारीख 30 माच�, 2012; सा.का.िन. सं. 277(अ), तारीख 31 माच�, 2012; सा.का.िन. स.ं 820(अ), तारीख 9 नवबंर, 2012; सा.का.िन. सं. 176(अ), तारीख 18 माच�, 2013; सा.का.िन. सं. 535(अ), तारीख  7 अग; त, 2013; सा.का.िन. सं. 771(अ), तारीख 11 �दसंबर, 2013; सा.का.िन. सं. 2(अ), तारीख 2 जनवरी, 2014; सा.का.िन. सं. 229(अ), तारीख 28 माच�, 2014; सा.का.िन. सं. 232(अ), तारीख 31 माच�, 2014; सा.का.िन. सं. 325(अ), तारीख 7 मई, 2014; सा.का.िन. सं. 612(अ), तारीख 25 अग; त, 2014; सा.का.िन.  सं. 789(अ), तारीख 11 नवबंर, 2014; और अंत म. अिधसूचना का.आ. सं. 3305(अ), तारीख 7 �दसंबर, 2015 �ारा संशोधन �कए गए थे | 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 1st January, 2016 

S.O. 4(E).—In exercise of the powers conferred by sections 6 and 25 of the Environment (Protection) 

Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to amend the 

Environment (Protection) Rules, 1986, namely:— 

1. Short title and Commencement.—(1)These rules may be called the Environment (Protection) 

Amendment Rules,  2015. 

           (2)  They shall come into force on the date of their   publication in the Official Gazette. 

2. In the Environment (Protection) Rules, 1986, in Schedule-I,— 

(a) the serial number 41 and the entries relating thereto, shall be omitted; 

(b) for serial number 55 and the entries relating thereto, the following serial number and entries shall be 

substituted, namely:— 

S. No. Industry Parameter Standards 

(1) (2) (3) (4) 

“55. Common Effluent 

Treatment 

Plants(CETP) 

  

A. Inlet Quality 

Standards 

 For each Common Effluent Treatment Plant (CETP), the State Board will 

prescribe Inlet Quality Standards for General Parameters, Ammonical- 

Nitrogen and Heavy metals as per design of the Common Effluent Treatment 

Plant (CETP) and local needs & conditions. 

B: Treated 

Effluent Quality 

Standards 

 Max. permissible values 

(in milligram/litre except for pH and Temperature) 

Into inland 

surface water 

On land for 

irrigation 

Into sea 

General Parameters    

pH 6 - 9 6 - 9 6 - 9 

Biological Oxygen 

Demand, BOD3, 27 o C 

30 100 100 

Chemical Oxygen 

Demand (COD) 

250 250     250  

Total Suspended Solids 

(TSS) 

100 100 100 

Fixed Dissolved Solids 

(FDS)  

  2100    2100   
NS* 
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Specific parameters    

Temperature, o C Shall not 

exceed more 

than 5
o
C above 

ambient water 

temperature 

Shall not 

exceed more 

than 5
o
C above 

ambient water 

temperature 

Shall not 

exceed more 

than 5
o
C above 

ambient water 

temperature 

Oil & Grease 10 10 10 

Ammonical –Nitrogen 50 
NS* 

50 

Total Kjeldahl 

Nitrogen (TKN) 

50 
NS* 

50 

Nitrate- Nitrogen 10 
NS* 

50 

Phosphates, as P 5 
NS* NS* 

Chlorides 1000 1000 
NS* 

Sulphates, as SO4 1000 1000 
NS* 

Flouride 2 2 15 

Sulphides, as S 2 2 5 

Phenolic compounds 

(as C6H5OH) 

1 1 5 

Total Res. Chlorine 1 1 1 

Zinc 5 15 15 

Iron 3 3 3 

Copper 3 3 3 

Trivalent Chromium   2 2 2 

Manganese 2 
NS* 

2 

Nickel 3 
NS* 

3 

Arsenic 0.2 
NS* 

0.2 

Cyanide, as CN  0.2 
NS* 

0.2 

Vanedium 0.2 
NS* 

0.2 

Lead 0.1 
NS* 

0.1 

Hexavalent Chromium  0.1 
NS* 

0.1 

Selenium 0.05 
NS* 

0.05 

Cadmium 0.05 
NS* 

0.05 

Mercury 0.01 
NS* 

0.01 

Bio-assay test As per industry-

specific 

standards 

As per 

industry-

specific 

standards 

As per 

industry-

specific 

standards 

*NS-Not specified 

Notes: 
1.     Discharge of treated effluent into sea shall be through proper marine outfall. The existing shore 

discharges shall be converted to marine outfalls. In cases where the marine outfall provides a 

minimum initial dilution of 150 times at the point of discharge and a minimum dilution of 1500 

times at a point 100 m away from discharge point, then, the State Board may relax the Chemical 

Oxygen Demand (COD) limit: 
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Provided that the maximum permissible value for Chemical Oxygen Demand (COD) in treated 

effluent shall be 500 milligram/litre. 

2.    Maximum permissible Fixed Dissolved Solids (FDS) contribution by constituent units of a 

Common Effluent Treatment Plant (CETP) shall be 1000 milligram/litre. In cases where Fixed 

Dissolved Solids (FDS) concentration in raw water used by the constituent units is already high 

(i.e. it is more than 1100 milligram/litre) then the maximum permissible value for Fixed Dissolved 

Solids (FDS) in treated effluent shall be accordingly modified by the State Board. 

3. In case of discharge of treated effluent on land for irrigation, the impact on soil and groundwater 

quality shall be monitored twice a year (pre- and post-monsoon) by Common Effluent Treatment 

Plants (CETP) management. For combined discharge of treated effluent and sewage on land for 

irrigation, the mixing ratio with sewage shall be prescribed by State Board. 

 

4. Specific parameters for some important sectors, selected from sector-specific standards 

Sector Specific Parameters 

Textile Bio-assay test, Total Chromium, Sulphide, Phenolic compounds 

Electroplating Industries Oil & Grease, Ammonia-Nitrogen, Nickel, Hexavalent Chromium, 

Total Chromium, Copper, Zinc, Lead, Iron, Cadmium, Cyanide, 

Fluorides, Sulphides, Phosphates, Sulphates, 

Tanneries Sulphides, Total Chromium, Oil & Grease, Chlorides 

Dye & Dye Intermediate Oil & Grease, Phenolic compounds, Cadmium, Copper, Manganese, 

Lead, Mercury, Nickel, Zinc, Hexavalent Chromium, Total Chromium, 

Bio-assay test, Chlorides, Sulphates, 

Organic chemicals 

manufacturing industry 

Oil & Grease, Bio-assay test, Nitrates, Arsenic, Hexavalent Chromium, 

Total Chromium, Lead, Cyanide, Zinc, Mercury, Copper, Nickel, 

Phenolic compounds, Sulphides 

Pharmaceutical industry Oil & Grease, Bio-assay test, Mercury, Arsenic, Hexavalent 

Chromium, Lead, Cyanide, Phenolic compounds, Sulphides, 

Phosphates.” 

[F. No. Q-15017/18/2014-CPW] 

Dr. RASHID HASAN, Advisor 

Note- The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3,  

Sub-section (i) vide number  S.O. 844(E), dated the 19th November, 1986 and subsequently amended vide the 

following  notifications:—  

S.O. 433(E), dated the 18th April 1987; G.S.R. 176(E) dated the 2nd April, 1996; G.S.R. 97(E), dated the  

18
th
 February, 2009; G.S.R. 149(E), dated the 4

th
 March, 2009; G.S.R. 543(E), dated the 22

nd
 July, 2009; 

G.S.R. 739(E), dated the 9th September, 2010; G.S.R. 809(E), dated the 4th October, 2010, G.S.R. 215(E), 

dated the 15th March, 2011; G.S.R. 221(E), dated the 18th March, 2011; G.S.R. 354(E), dated the 2nd May, 

2011; G.S.R. 424(E), dated the 1
st
 June, 2011; G.S.R. 446(E), dated the 13

th
 June, 2011; G.S.R. 152(E), dated 

the 16th March, 2012; G.S.R. 266(E), dated the 30th March, 2012; and G.S.R. 277(E), dated the  

31st March, 2012; and G.S.R. 820(E), dated the 9th November, 2012; G.S.R. 176(E), dated the 18th March, 

2013; G.S.R. 535(E), dated the 7
th
 August, 2013; G.S.R. 771(E), dated the 11

th
 December, 2013; G.S.R. 2(E), 

dated the 2nd January, 2014; G.S.R. 229 (E), dated the 28th March, 2014; G.S.R. 232(E), dated the 31st March, 

2014;  G.S.R.  325(E), dated the 07th May, 2014, G.S.R. 612(E), dated the 25th August, 2014; G.S.R. 789(E), 

dated the 11th November, 2014 and lastly amended vide notification S.O. 3305(E), dated the  

7th December, 2015. 
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